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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 300/2020
In the matter of:
Tilak Raj & Ors. ...Applicant
Versus

Govt. of NCT of Delhi &amp; Ors. ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROL COMMITTEE WITH RESPECT TO ORDER DATED
07.01.2021.

IT IS MOST RESPECTFULLY SHOWETH:

1. That, the Hon’ble NGT on 07/01/2021 was pleased to pass an
order which pertains to unscientific dumping of sewage by
tractors/vehicles of septic tank cleaners in Sangam Vihar Deoli
Constituency. In the above order the Hon’ble Tribunal had composed

a joint committee and had passed the following directions:

“..In view of the above averments, a joint committee of DPCC,
DJB and SDM, Saket may look into the grievance and take
appropriate action in accordance with law. The DPCC will be the
nodal agency for compliance and coordination ..... i

2. That in compliance to the above-mentioned orders, co-
ordination has been done with Member (Drain), DJB and SDM, Saket
to take action against unscientific dumping of sewage by tractors/
vehicles of the septic tank cleaners at Sangam Vihar, and to submit

action taken report to DPCC.

3. That the Office of the District Magistrate (South) vide its letter
dated 17.02.2021 had sought action against un-authorised vendors




(%

for illegal collection, transportation and disposal of septage at non
designated locations from Delhi Police. Letter dated 17.02.2021 issued
by the office of the Ld. District Magistrate South is annexed herewith
and marked as ANNEXURE -1.

4, That, the Delhi Jal Board informed that the officials Delhi Jal
Board, visited the location on 18.03.2021 & no disposal of the septic
tank waste were found/noticed on the ground at mentioned location
i.e., K-II, Harijan Basti, Jile Singh Farm, Sangam Vihar, New Delhi-
80. The same was telephonically discussed by DJB with the petitioner
wherein petitioner confirmed that presently no disposal of septage

waste is being done at site.

5. That, the SDM (Saket) has informed that he asked the information
from Local Police about the action taken to collect information of
illegal collection, transportation and disposal of septage at various
non-designated locations by unauthorised vendors. The local Police
has not provided any action taken report till 08.04.2021. Copy of the
letter dated 08.04.2021 of the SDM (Saket) is annexed herewith and
marked as ANNEXURE-2.

6. That DJB has also informed that under Delhi Water Board Septage
Management regulation 2018, it has permitted/ issued license to 208
Numbers individuals/ Agencies/ Firms/ Companies for the collection,
Transportation and disposal of Septic Tank waste at DJB designated
point. Further There are 06 DJB designated disposal location nearby
Sangam Vihar area where septic tank waste may be disposed: (i) SPS
EPR colony (ii) SPS Pul Pahladpur (iiij SPS East of Kailash (iv)
STP/SPS Mehrauli, (v) SPS Arjun Nagar (vii) SPS Dakshinpuri. Copy
of the letter dated 30.04.2021 issued by the Delhi Jal Board, is
annexed herewith and marked as ANNEXURE-3.
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7.  That, in light of the correspondences annexed herein above,
as of today no disposal of septage waste is being done at site. It is

therefore requested to this Hon’ble Tribunal that the present

/ /
(N.K. Joshi )

Environmental Engineer
Delhi Pollution Control Committee.

status report may kindly be taken on record.

Dated E"August, 2021
Delhi
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Annerure-1
GOVERNMENT OF NCT DELHI

OFFICE OF THE DISTRICT MAGISTRATE (SOUTH),
M. B. ROAD, SAKET, NEW DELHI-110068.
Ph. No.011-29535025, Email- desouth@nic.in, sdmhqsouth@gmail.com
F. No. (23)/DM(S)/SDM(HQ)/2021/ S 1~ § 1| Dated: |- / 02 , 202)

To

The DCP,

South District, Police Station Colony,
Mayfair Gardens, Hauz Khas,

New Delhi, Delhi 110016

Sub: Action against un-authorized vendors for illegal collection, transportation and disposal of

septage at the non-designated locations including dumping in the storm water drain in the
South Revenue District.

Sir,

As you are all aware that to regulate the collection, transportation and disposal of waste of septic
tanks and for matters connected therewith and incidental or ancillary thereto, Septage Management
Regulations 2018 have been notified by the Government. Apart from District Administration, officers of
different enforcement/ drain owing agencies like SDMC, PWD, Police etc., have been entrusted with
crucial role to ensure the enforcement, and compliance of the aforementioned notified regulations:

Under these regulations, specific provisions for the issuance of License for collection and
transportation of septage to notified Locations have been given and only licensed venders are authorized
to Collect and Transport septage for its disposal at designated locations. A list of the authorized vendors

with tankers details and designated locations for the collection, transportation and disposal of the septage
has also been enclosed herewith. (Anexxure-I) :

Despite the notified designated Locations by the DIB for the disposal of septage, instances have
also been reported that in many unauthorized colonies, located within the territorial jurisdiction of the
South Revenue District, awners of the residential units have engaged many non-licensed vendors for the
collection and transportation. These unauthorized vendors are apparently involved in the disposal of
septage at the non-designated locations including in the storm water drains, contrary to the provision of

the aforementioned Septage Management Regulations. This is a serious violation and source of in river
Yamuna.

The time has come that all stake holder departments like Storm water Drain owning Agencies,
DIB, PWD, Local Municipal Corporation, Traffic/Local Police etc. take cohesive and inclusive steps in
coordination with each other to launch comprehensive enforcement drive not only to impound the
vehicles/ tankers illegally engaged in the collection and transportation of waste of septic tanks but also for
the imposition of Environmental compensation on the defaulters, as per direction of Hon’ble NGT in OA

No. 06/2012, so that true compliance of the Septage Management Regulations 2018 and Hon’ble NGT
Order may be ensured. ; -

In the enforcement drive,
and having comprehensive intelli
book them under the provision

the role of the Lo:.",al Police is very vital due to ifs visibility in the field
gence network which can be used to nab/ apprehend the real culprit and
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of Environmental Protection Act, 1986 for further action including




i@osition of environmental compensation and impounding of illegal tankers involved in the alleged
illegal collection, transportation & disposal of the septage at the non-designated locations.

Yamuna monitoring committee has also expressed its serious concern on the non- enforcing of
Septage Regulations which require detection of illegal tankers and taking action against the vehicle
owners in terms of the Hon’ble NGT order Dated- 11.09.2019 in OA No. 06/2012. For failure to enforce
the provisions of the septage management regulations against unregistered septage collectors, there is

sufficient cause to take action as has already been directed by NGT in its order dated 11.09.19, Paral5
(A) (iv)(g) of the NGT said order is produced below for ready reference:-

&

‘For delay of the work, the Chief Secretary, Govt. of NCT Delli must
identify the officers responsible and_assign specific_accountability. Wherever

there are violations, adverse entries in the ACRs must be made in respect of such
identified officers for delay in_setting up of STPs, sewerage network and its
connectivity by the concerned head of the department”,

Your attention is also drawn to the provision contain under Section 5 & Section 15 of the
Environment Protection Act, 1986 read in conjunction with Hon’ble NGT direction, as quoted in the
previous para, which gives ample powers to the local Police to collect information of the illegal
collection, transportation and disposal of septage at various non-designated locations by the un-authorized
vendors and report the same to Area SDM for further necessary action in terms of the provisions contain
under Section 15 & 19 of the Environment Protection Act, 1986 and as per direction of Hon’ble NGT.

Considering the gravity of situation associated with the subject matter and the fact that the order
of Hon’ble NGT are constantly monitored by the Yamuna monitoring committee, tangible and visible

results on the field are to be ensured by the local Police. All such instances are to be brought to the notice
of Area SDM through the mandated procedure for further necessary action.

It is hereby desired that all the Area SHOs may accordingly be sensitized to take up enforcement
drive seriously and on priority so that the provision of Septage Management Regulations and direction of
Hon’ble NGT read with recommendations of the Yamuna monitoring committee dated- 23.01.2021 are

complied with, which inter-alia provides detection and impounding of illegal tankers and action against
vehicle owners including imposition of environmental compensation.

Non-compliance of the order would be viewed seriously. -
A
\

DR. ANKITA CHAKRAVARTY, IAS
DISRICT MAGISTRATE (SOUTH)

Dr. Ankita Chakravarty, 1AS
F. No. (23)/DM(S)/SDM (HQ)/2021/§]1- 8| DistricDMbgdltrate (South)
District South
Copy for information and further necessary action:- G Pl ol el

~ M.B, Road, Saket, New Delhi-116068

1. Divisional Commissioner cum Principal Secretary Revenue, 5 Sham Nath Marg,
Delhi ) =

Commissioner, South (SDMC), Civil Centre, 9th floor, Minto Road, Delhi (with
the request to provide the list of storm water drains of SDMC falling within the
jurisdiction of South Revenue District and other non-designated locations, where
the instances of disposal of septage have been reported and action taken by the
concerned officer(s) of the SDMC against the un-authorized vendors for illegal
collection, transportation and dumping of septage).
3. CEO Jal Board, Varunalya Karol Bagh Delhi.

2
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9.

Secretary I[FCD, Varunalya Karol Bagh Delhi (with the request to provide the list
of storm water drains of IFCD falling within the jurisdiction of South Revenue
District and other non-designated locations, where the instances of disposal of
septage have been reported and action taken by the concerned officer(s) of the
IFCD against the un-authorized vendors for illegal collection, transportation and
dumping of septage).

Chief Engineer (PWD), District South (with the request to provide the list of
storm water drains of PWD falling within the jurisdiction of South Revenue
District and other non-designated locations, where the instances of disposal of
septage have been reported and action taken by the concerned officer(s) of the
PWD against the un-authorized vendors for illegal collection, transportation and
dumping of septage).

All SDMs, of South Revenue District.

Superintendent Engincer DIB, South District.

Superintendent Engineer, Irrigation and Flood Control, Flood Circle-1V
(ceifed@gmail.com) Nagar N.D. 17
PS to District Magistrate (South) for information please.

10. PA to Addl. District Magistrate (South) for information please

oA

DR. ANKITA CHAKRAVARTY, IAS
DISRICT MAGISTRATE (SOUTH)

Dr. Ankita Chakravarty, 1AS
District Magistrate (South)
District South
Govt. of NCT of Dethi
M.B. Road, Saket, New Delhi-110068
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE [‘SﬁKFT} 7
REVENUE DEPARTMENT : GOVERNMENT OF NCT OF DELHI @

M.B. ROAD : SAKET : NEW DELHI

Tel. No. - 011-29535190 (0): Email Address - sdmsaket@gmail.com

No.SDM (Saket)/2021/))4y _ |, 4 < Dated: -08/04/2021

To
The Incharge, CMC-11 pm neXuVe -2

Dethi Pollution Control Committee
Government of NCT of Delhi

4th and 5% Floor, ISBT Building,
Kashmere Gate, Delhi-110006

—

s i d. 07.01.2021 i
matter of “’Fﬂak Raj & Ors, Vs GNCTD & Ors.”,

This is in reference to letter no .DPCC /CMC-11/0A-300/2020/2021/848A dated.
24/03/2021 in which ATR in respect of of Hon'ble NGT order dated. 07.01.2021 in O.A. No.

300/200 in the matter of “Tilak Raj & Ors. Vs GNCTD & Ors.” is required from this office.

In this regard, it is submitted that as per the direction of District Magistrate (South) vide
letter no. F.No. (23}/DM (§)/SDM (HQ)/2021/811-821 dated 17/02/2021 (copy enclosed] w.r.t.
aclion taken against un-authorized vendors for illegal collection, transportation and disposal of
septage at non-designated locations including dumping in the storm water drain in the South
Revenue District and wherein it is mentioned that under Section 5 & Section 15 of the
Environment Protection Act, 1986 read in conjunction with Hon’ble NGT order dated 11-09-2019
in 0.A. No .06/2012, which gives ample powers to the local Police to collect information of the
illegal collection, transportation and disposal of septage at various non-designated locations by

the un-authorized vendors and report the same to Area SDM for further necessary action in terms

of the provisions contain under Section 15 & 19 of the Environment Protection Act, 1986 and as

per direction of Hon’ble NGT.
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he above dir cctions, concerned $10s were also directed to provide information

:garding illegal tankers involved in the alleged illegal collection, transportation & disposal of the

“ptage at the non-designated locations.

Further, no information regarding illegal collection, transportation & disposal of the
septage at the non-designated locations has been received till now in this office and as and when,
any information is received in this office from Police department, necessary action will be
initiated as per the directions of Hon’ble Nation Green Tribunal dated. 06/2012 dated. 11-09-

20169.

Copy for information :-

1. District Magistrate (South), M. B. Road, Saket, New Delhi.
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| | DELHI JAL BOARD, GOVT. OF N.C.T. OF DELH]

OFFICE OF THE EXECUTIVE ENGINEER (SOQUTH)-III
GREATER KAILASH PART-I NEW DELHI-48
(Telesphane No 29233 037)

NO.DJB/EE(S)-TI1/2020/ ﬁéém fwuéf' S‘ | Dated 02.11.2020
' 281y ooz
The SDM, Saket
MB Road, Saket
New Delhi-110017
faw mmu’smmu Wi_?ﬁ;;;fﬁﬂﬂmﬁaﬁﬁ ofRs 7a 43

$Wﬁﬁf$mﬁ‘ﬁil
Sir,

Kindly refer the enclosed letter written' by Sh. Sukhvinder Kumar Mob-
9728847669 & Sh. Sohan Lal, H.No.1767/6, Block L-Ist, Sangam Vihar, New
Delhi-110080 Mob-9910452032 addressed to the CEO, DJB regarding illegally
dumping of the wastage of the septic tank at K-2" Harijan Basti, Jile Singh Farm,
Sangam Vihar, New Delhi-80. It is therefore requested to issue necessary directions
to the concerned for taking action under provision of environmental act. In case of
any clarification, concerned may be contact to Sh. Prem Singh, ZE Moh-
9650291340

Encl: As above
Sd/- :
(L.L. Meena)
ﬂ EE (South)-TTT
py to: j
1. PSto CEO, DIB - with ref. to diary No.4800 dt. 12.10.2020
2. Member (Dr.) - with ref. to diary No. 5922 dt. 13.10.2020
3. CE (South) - withref. to diary No. 2398 dt.14.10.2020
4. SE(South) : - with ref. to diary No. 4440 dt. 20.10.2020
5 +SHO, Sangam Vihar
6. Sh. Prem Singh, ZE-] - to pursue & Report




Dated:-
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Aunexuri- &
L DELHI JAL BOARD; GOVT. OF NCT OF DELHI @
e ; o Pt OFTICE OF THE CHIEF ENGINEER {(SDW]}-N&W p
: @ STP KESHOPUR NEW DELHI - 110018 -
N s s Email Id : - cesdwnwdjb@gmail.com

2o b 202

ECT: - L1ST LICE]
OF SEPTIC TANK WASTE.

As per Delhi Water Board Septage Management Regulation 2018, Dethi Jal Bourd has so far

issued license to 208 Nos, Individuals/ Agencies/ Firms/ Companies for the Collection,
Transportation and Disposal of Septic Tank Waste. The details Including Name of Drivers and
Helpers are as given below-

 Vehicle

s ’ Name of the l:ulividuals/Agency/Addrass Contact No.
- No. Registration No, |
1| Sh. Rajesh,57 Extn. 10, Nangloj, Delhi- 110041 DL-1LT-4438 9212217117 |
2 | M/s Onsite Rentals Services Pvt, Lid., Naresh Wadhwa, C-128, | DL-1LY-7370 9810084824
Prect Vihar, Delhi-110092
3| M/ Basic Sanitations Pyt Ltd,, Sh. Anuj Kumar Singh, TE-10D, | DL-1LR-1394 | 8076174265
Vasant Square Mall, Vasant Kunj, New Delhi-110070
© 4 | M/s Samekit Infra Solution Pvt. Ltd,, Sh. Dayanand Singh, RZ- DL-1LW-2261 8580961636
¢ 17B lind Floor , Gali No.- 02, Near Shiv Mandir, Vikas Nagar,
Uttam Nagar, Delhi-110059 ‘
5™ Mys Gmpraksh, D-2/73, Madangir, r. Ambedkar Nagar, New | HR-73A-1136 | 0811010140
Delhi=-110062 ) TR AR
6 sh. Yaseen, B-241/1, Gali No. 20, Subhash Mohalla, North DL-1LR-4288 G10055 344
Ghonda, Delhi-110053 : o hes R
| 7 M/s Samekit Jan Kalyan Samiti, Sh. Ashok Kumar, Flat No. 61, | DL-1E-2535 0540828542
i Group Ist Pocket- C, DDA Janta Flat, Hastsal, Uttam Nagar,
: ' Delhi-110059
§ | Sh, Virender Kumar, C 554, Pradhan Enclave, Baprola Vihar, | DL-TF-2615 | 9871616200
Delhi-110043
9 M/s Samekit Infra Solution Pvt. Ltd.. Sh. Dayanand Singh, RZ- | DL-11-5-896Y §588951850
178 lnd Floor , Gali No.- 02, Near Shiv Mandir, Vikas Nagar,
Uttam Nagar, Delhi-110059 _
10 | Sh. Iqbal Singh, R-2/67B, Mohan Garden , Uttam Nagar, New | HR-89-6680 8607329681
Delhi-110059 i Tt L e :
11 | Sh. Karan Singh, B-3/511, Tara Nagar, Old Palam Road, | HR-13E-8428 92124
Rakrola, Dwarka 50, South West Delhi 11 0078
12 | Sh. Ramvir, VPO- Jhangirpur(265), [Jhangirpur, jhajjar, HR-141L-3562 HORIB4ET G
I‘iaryanaw_lz‘%i%'
13 i Sh. Satheer, VPO- Jhangirpur{265), Jhangirpur, Jhajjar, | HR-89-1911 9871364153
! Haryana- 124104
' 14 | Sh. Rajender, VPO- Jhangirpur(265), thangirpur, Jhajjar, HR-14N-0386 9306831050
;' | Haryana- 124104 TR i
15  Sh. Devender Singh, VPO- ]mngkrpm()n'% Ihangicpur, SRS

ihaﬂ_xx* Haryana- 124104

1
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M/s Rajesh Khan, WZ-37, Inder Brclave I, Nithari Gxen, | | |
. Bawana, Delhi 110066

16 ' Sh. Ravinder, VPO- Jhangirpur(265), Jhangirpur, Jhajjar, | HR-89-3710 9050148021 _:
Haryana- 124104 _ _ ;
17 | M/s Dharmbir, VPO- Jhangirpur(265), Jhangirpur, Jhayar, | HR-14N-5931 [ 9997269483
Haryana- 124104 ) ) - ' ’
18 | M/s Mukesh, VPO- Jhangirpur(265), Jhangirpur, Jhajjar, HR-13H-6140 9B7 1330940
Haryana 124104 i Lo
19 | M/s Rakesh, VPO- Jhangirpur(265), Jhangirpur, Jhajjar, | HR-14M-7445 Y212585299 i
Haryana- 124104 e
200 | M/s Karamvir, VPO- Jhangirpur(265), Ihangirpur, Jhajjar, | HR-12X-9974 9992190466
Haryana- 124104 o Loty S LRI
21 | M/s Narender, vPO- jhangirpur(265), |hangirpur, fhajjar, | HR-141.-4564 B8O040 LBuG
. | Haryana- 124104 L —— ) f
22| M/sSomvir Rathi, H No. 343 /6, Gali No. 7, Ratan Vilur, Kirari, | HR-131-2476 9213128181
' Suleman Nagar, North West Delhi-110086
23 | M/s Pardeep, A-8, Karan Vihar, Ph, 5% . Kirari, Suleman HR-11C 6087 9899016760 1
Nagar, North West Delhi-110086
¢4 | M/s Sanjay, C-69, Hari Enclave, Part- 1%, Kirari, Suleman HR-30D-3169 9818407047 |
Nagar, North West Delhi- 110086 _ = b oo )
25 | M/s Sammi Kapoor, C-6Y, Hari Enclave, Part. 1, Kirard, HR-30N-9816 Q811272071
o Suleman Nagar, North West Delhi-110086 - : :
&6 | M/s Ravi, A-Z, Pratap Vihar, Part. 3rd, C-69, Hari Enclave, Part- HR-13K-2635 9213739367 |
1%, Kirari, Suleman Nagar, North West Delhi-110086 i
27 | M/s farif, H, No. 334, Nithari, North West Delhi-110084 HR-13)-6174 | 981020 1246 |
28 | M/s Parveen, Sekhupur Jat(96), Bajidpur, Tappa Haveli, HR-T4N.7055 9034502015
Ihajjar, Haryana-124104 e L
29 | M/s Parvesh, D-655, Pratap Vihar, Part-3%, Kirari, Suleman HR-14L-5511 P BO207 307Gy
Nagar, North West Delhi-110086
30 | M/s Himanshu, B-174, Karan Vihar, Part-3n , Kirari, Sulerman HR-14H-9891 8506885178 |
Nagar,Sultanpuri C- Block, North West Dethi-110086
31 | M/s Rajbir Singh, H. No. - 86, Extn, 1, Block- B, Nangloi, HR-13L-7379 9610795750 |
Nilothi, West Delhi-110041 i i W
32 1 M/s Virender Kumar, C-55/A, Pradhan Enclave, Baprola | HR-13M-6283 9871616266
Vihar, Baprola, Delhi- 110043
33 | M/s Jashir Singh, L-31, Block- L, Near Copal Dairy, Uttam ﬁfi‘;imﬂ-sg 16 | 9810451 678
Nagar, West Delhi-110059 ey
34 | M/s Rinku, H. No. 67A, Deep Enclave, Verma Road, Vikas HR-26DC-6861 9350123748
Nagar, Uttam Nagar, Delhi-110059
35 | M/s Sandeep, Village Chhapar(245), Distt, Jhajiar, Haryana- | HR-140-1604 9718909859 |
124108 ~
36 | M/s Dinesh Kumar, H. No. - WZ- 12, Nithari Gaon, Noreh West | HR-10Y-2431 | 921229015
Delhi- 110086 :
37 | M/s Rakesh, H. No. -111, Nithari gaon, North West Delhi- | HR-10AE-3462 | 981009460
110086 f
38 | M/s Vinod Kumar, H. No. -124, Nithari Gaon. North West HR-14H-3950 9990797998 |
_7 Delhi-110086 R 0
39  M/s Naresh, VPO- Gubhana, Teh. Bahadurgarh, Haryana- HR-13F-1050 913190120
i 124102
40 | HR-I3L-2470 T 98ani2: i



Jhajjar, Haryana - 124104

{

I

41 | M/s Pardeep, H. No. -11, Village Nithari, Nithart, Dethi-110086 | HR-13N-7901 ‘?8‘9’1?5?2{‘3 1
42 . M/s Krishan, H. No. -11, Village Nithari, Nithari, Delhi-110086 | HR-06AA-8272 ‘).53&‘%‘8"&)}
43 Sh. Dharamvir Singh, R-2/67A, R-2 Block, Mohan Garden, ! HR-89-0660 9958247 147 ‘
Uttam Nagar, West Delhi - 110059 - _ T
44 | Sh, Shree Om, Jahangirpur (268), Jahangirpur, Jhajjar, HR-13MN-4757 94662319206
Haryana - 124104 5 ; . :
45 | Sh. Samunder, M-82, M-Block, Near Bharat Shakti Public | HR-13D-9907 9213322660 ;
School, Krishan Vihar, Pooth Kalan, North West Delhi - i
110086 ¥ . '
46 | Sh. Sanjay Solanki, H.No. 150, Main Sultanpuri Road, Pooth HR-126.1507 L Q250505012
Kalan, Sultanpurt ‘'C’ Block, Saraswat Vihor. North West Dethi
- 110086 . ;
47 | Sh. Om Pal Singh, B-23, Azad Colony, Budh Vihar, Phase-Il, HR-13E-2365 9871716090
Sultanpuri ‘C’ Block, North West Delhi - 110086 |
48 | Sh. Birender, C-7, Azad Colony, Phase-ll, Budh Vihar, HR-77-8138 | 0213185624
Sultanpuri 'C’ Block North West Delhi - 110086
49 | Sh. Anil, C-7, Azad Colony, Phase-1l, Budh Vihar, Sultanpuri ‘G HR-77-3729 | 9210201674
Block North West Delhi - 110086
50 | Sh. Rajpal Singh, D-28, Sharma Colony, Near Kalu Colony, | HR-13E-3750 7 Gna248. 0100
Budh Vihar Phase-11, Nithari, Sultanpuri 'C’ Block North West
Delhi - 110086 :
51 | Sh. Rajesh Khan, WZ-37, Village Nithari, Village-Nithari New | HR-89-8231 9654617110 |
Delhi- 110086 i
52 Sh. Aarif, H No. 334, Nithari, North West Delhi - 110086 HR-13P-1596 981023246
53 | Sh. Sandeep, H. No. 580, Cawalra (81) Namunda Panipat, | HR-0GAP-1855 | 9212203120
Haryana - 132101
54 | Sh. Mukesh, H.No. 117, Sultanpuri Road, Pooth Kalan Village, | HR-13G-6318 9811415721
Sultanpuri ‘C’ Block, North West Delhi - 110086 *
55 | Sh. Krishan Kumar, Village Barona, Barona(22-R), Sonipat, | HR-10Q-8456 9999458250 |
Haryana - 131402 ?
56 | Sh. Rohtash, 240, Kumaspur, Sonipat, Haryana - 131021 HR-33C-7838 | 9312405295
57 | Sh. Sunil Saroha, VPO. Lehrara, Teh. & Distt, Sonipat Haryana | HR-107-4164 | 0812056011 |
- 31001 j ;
58 | Smt. Savitri Devi, Post Office ~ Rawta, Galibpur, South West | HR-13M-5975 965400 1403
Dethi 110073
59 | Sh. Sansar Dabas, V.P.0. Ghalibpur, South West Delhi 110073 | HR-13L-0791 9289753534 |
~ 60 | Sh. Rajiv, V.P.0. Ghalibpur, South West Delhi 110073 HR-13K-0778 | 9213975027 |
61 | Sh. Samim, H. No. 30, Jafarpur Urf Odhapur, Baghpat, | HR-13P-5850 065213329
Audhapur, Uttar Pradesh - 250411
62 | Sh, Bijay, A-140, Katayni ‘A’ Block Begampur Karala North | HR-13N-0830 7280869105 |
West Delhi 110081
63 | Sh. Noor Mohammad, H-47, Naveen Vihar, Begumpur, NlrhauU?diJ&i(ﬁgmmm 9015541829
Sultanpuri ‘C’ Block, North West Delhi 110086
64 | Sh. Amjad Khan, A-3, Naveen Vihar, Begumpur, Sultanpuri 'C’ | HR-13N-1754 8743998190
Block North West Dethi
65 | Sh. Kasin, H-3, ‘H' Block, Naveen Kumar, Begumpur, North | HR-13N-3637 | 9911480507 |
West Delhi 110086
6b | Sh. Rakesh Kumar, V.P.0 Jahangirpur (265"‘],lahangirﬁ‘m; HR-14N-9667 0813731563 |




67 | Sh. Rakesh Kumar, V.P.0 Jahangirpur (265}, Jahangirpur, HR 114M-3354 9813731563
Ihajjar, Haryana - 124104 i
" 68 | Sh. Shri pal, V.P.O Jahangirpur (265), ahangirpur, Jhajjar, | HR-14L-0776 | 87 500661306
Haryana - 124104 7 =
69 | Sh. Vedpal, V.P.O Jahangirpur (265), ‘}‘ﬁhangirpm‘, Jhajjar, | HR-89-4182 8586943470
Haryana - 124104 i
70 | Sh. Rajpal, V.P.0 Jahangirpur (265), Jahangirpur, [hajjar, HR-14K-4651 9728066164
Haryana - 124104
71 | Sh. Inderjeet, V.P.O Jahangirpur (265), Jahangirpur, Jhajjar, HR-89.2772 GOSH7ANI20 |
- Haryana - 124104 b » ) Y ‘
72 5h. Mandeep, Sekupur Jal(9o]}, [hajjar, Bajidpur, Tappa Haveli, | HR-141'-2372 YEAROEGZ15
. | Haryana - 124104 eyl el ]
73 | Sh. Sunil Kumar, H.No. 10A, Inder jlwcl Sultanpuri Delhi | HR-13L-5109 9540080345
110086 e 5 |
74 | Sh. Sonu, H. No. E-4, G Block, Inder Jheel Sultanpuri Delhi | HR-13M-3034 860711477
110086
75 | Sh. Sonu, H. No. E-4, G Block, Inder Jheel Sultanpuri Delhi | HR-131-0237 BOO7114770 |
110086 |
76 | Sh. Bani Singh, H No. 77, 80Gaz, Harizan Basti, Sultanpuri | HIR-13[-6024 0811344526
Delhi 110086
77 | Sh. Satpal, H.No. 54, Inder Jheel Sultanpuri, Nithari Delhi | [IR-13]-9911 9711749922
110086
78 | Ashok kumar, 207/cl WCR colony "Iii@iakahad Badarpur | HR-141.-8830 92@@08034«?
Delhi 44 : ;
79| Pradeep kumar D-14 G bloch Inder Jhil Sultanpuri Delhi 86 HR-13L-0460 | 9540020127 |
80 | Sh. Sagar, H No. 77, Harizan Bast Sultanpuri Delhi 110086 | HR-13N 8985 99537 30039
81 | Sh. Chander P!“lk"l‘h D92, Kalu (nmny Budh Vihar | UP-82AD-8709 9971356826
Sultanpuri Delhi 110086 i -
82 | Sh. Anil, Bahadurgarh, Ladrawn Jhajjar Haryana 124507 HR-14H-3297 98184{:6@1 /7
83 | Sh. Mukesh Kumar, H. No. 500, Near Shiv Mandir Johri Nagar | HR-10Y-1542 9818406417 |
Bahadurgarh Jhajjar Haryana 124103
84 | Sh. Sunil Kumar, Bahadurgarh, Ladrawn Jhayjar Mifarya‘uﬁa HR-16Q-7348 9871920907
124507 i
85 | Sh. Devender Village Pahladpur Kiroli Sonipat Kharkhoda | HR 08 S-8056 | 9650007074
Haryana 131402 1
86 | Sh. Sukhvinder Puranpura Bhiwani Haryana 127021 HR 16 N 5048 8448447839
87 | Sh. Ravinder H.N 286 Near Shiv Mandir Mubarakpur Dabas | HR 10T -4350 9899773754
Delhi 110081
88| ShcTilak Raj V.P.0 Hassanpur Distt [hajjar . Haryana 124103 | HR 14 M 2989 9910452032
89 | Sh. Radha Krishan, D-14, Inder Jheel, Sultanpuri Delhi 110086 | HR-13L-4527 | 98911450960
90 | Sh. Mange Ram V.P.0 jahangirpur |hajjar Hmyana 124104 HR 14 K 4274 9810486450
91 | Sh. Manjeet V.P.0 Badli Distt. Jhajjar Haryana 124105 'HR 89 -0486 9810486490
92 | Sh. Gopal V.P.0 Radli Distt Jhajjar Haryana 124105 JHRI3K2717 [ 9811626018
93 | Sh. Raj Singh H.N 41/A Deepak Vihar Naya Bujar Najafgarh | HR13 H2196 | 9213726953
Delhi 110043
94 Sh.Raj Singh HN 41/A Deepak Vihar Naya Bajar Najafgarh | HR 13 1, 4661 | 9213726057 °
Dethr 110044




HR 13 N 9960

1 9211584953

i 123

B i

95 | Sh, Satyawan H .N. D-4 Block -G Indra Jheel Sultanpuri Delhi
110080 '
96 | Sh. Ratan lal H.N 6A/L Indra Jheel Sultanpuri Delhi 110086 HR 13 1-2964 0350220630 |
97 | Sh. Anil Guliya VPO Dariyapur Teh. Bahadurgarh Jhajjar | HR41G 2887 | 7027555335
Haryana 124105 f
98 | Sh. Anil Guliya VPO Dariyapur Teh. ﬁahadurgarh [hajjar HR 36X-5835 7027535.;&3?
Haryana 124105 :
99 i Sh. Anil Guliya VPO Dariyapur Teh, Bahadurgarh Jhajjar | HR 89 4402 7027555333 |
Haryana 124105 " b e SN
100 | Sh. Rajender, A-207, Durga Vihar Delhi 110062 HR-16Q-4664 | 9871123968
101 | Smt. Babita Devi L1 1754 Gali No. 8  Near Asthal Tempe | HR 14 N8507 | 9810553620
Sangam Vihar Delhi 110062 i
102 | Sh. Tilak Raj L-1 1754 ,Gali No. 8 Near Asthal Tempe Sangam | HR -14N 7647 E 9810553620
Vihar Delhi 110062 i |
103 1 Sh. Sanjay Singh H.H. -183/A W-13A Sainik Farm Delhi | HR 14 Q 4427 %qmm:en 0
110062
104 | sh. Srikanat Jha B.C -206 C (East) Shalimar Bag Delhi 110088 | DL-1 LX 1216 ?tmi'i'v-g,m';,s«i;'
105 | Sh. Yaseen, B-241/1, Gali No. 20 Subhash Mololla North | DL-1EA-0058 9810905548
Ghanda Delhi 110053

106 | Sitaram M54 Bharat Nagar Near Shakti Public Schoal, Krishan | HR-13P-1437 9250121292 |
Vihar Delhi 86

107 | Sh. Ram Niwas, H No. 2/2-A, Om Nagar New Delhi 110044 HR-77A-4724 | 9818119936 |

108 | Sh. Roshan Maan H.N. 158 Hamidpur . Alipur North West | HR-79B-3204 7803222252
Delhi 110036 !

109 | Sh. Vijay Smg,h Mdjdra “Teh. Mundawar Bhanat Alwar R} 02 RIL -6850 | 997 1040627
Rajasthan 301401

110 | Sh. Deen dayal V.P.0 Badli Jhajjar Haryana 124105 HR-79A-6204 | 8860939484

111 | Sh. Samundar, M-82, Krishan Vihar, Delhi 110086 HR-10U-0708 9213322000

112 § Sh. Deepak Kumar H.N. 87 LALA(228) Rohral Rewari | HR 36 AF 3846 9958457079 |

i Hmymn 1?«@01
113 | Sh. Sanvesh H.N, 371 , 'H':?tlalpi.'lr (‘?','35] Sﬁuii‘pat) H:ﬁryana HR 10 AB 1314 | 9812559449

. 131103
114 | Sh. Sanvesh HN. 371 , Halalpur (235) Sonipal Haryana | HR10Y 2509 | U§12000dmi

131103 {
115 | Sh. Kamal, H.No. 114, Village Molar Band Delhi 110044 DL 1 EA-0107 981 1300011
116 | M/S Complete And Top Services Pvt. Ltd DL 1 LR 9434 991124 Mm
117 | Sh. Ram Kumar H.N 14 Block C Bangali Colony Jhorda Kalan | HR13 M 1194 | 9868560200 |
Delhi 110072

118 | Sh. Vinod Kumar H.N. 432 Harizan Mohlla Aya Napar South | HR 13 P 2537 9818611102
Delhi 110047 !

119 | 8h. Shyam Chnad H.N 1 Phase 5 AyavNaigar South Delhi | HR 13 P 1729 9BOGOIEZ6E |
110047 !

120 | Sh. Yaseen, B-241/1, Gali No. 20, Subhash Mohalla, North DL-1LAE 2423 | 9810955348 |
Ghonda, Delhi-110053

121 | Sh. Ramkumar V.P.0 jahangirpur Teh, [hajjar Haryana 124103 | HR 89-2895 SageE06a ]

122 | Sh, Sunil V.P.Q jahangirpur Teh. Jhajjar Haryana 124103 HR 14L-7009 9813060124
Sh. Charan Singh H.N. - D-502 Phase -04 Aya Nagar ,Delhi - HR72-E-9549 | 9910146129




HR13G6323

()
P72

10360721 ¢

124 | Sh. Devender Singh H.N 260 Melwan Pana Jharoda Kalan
| Delhl 110072 L :
125 | Mano; Kumar, Plot No 20, A Bik,Nirmal Vihar,Nangloi Koad, | HR 13H 3380 9891385730
Najalgarh-Delhi-110043 A RRRPRIER. Ll :
126 | sh. SauszPOlskunpurFlmdabad121001 HR-51BQ-7188 9310414444
177 | Sh. Balraj Singh H.N. 3 Dindarpur Extn. Dindarpur Delbi | HR 13 ] 3420 9213759280 |
110043 s e 1
128 | Sh. Deepak 158 Shyam Viliar Gujar Farm E-Ext Najafgarh HR 14 1. 9097 9R1B118242 |
Delhi 110043 I e ‘
129 | Sh, Rajesh H.N. 50 Najafgarh Dindarpur Delhi 110043 HRI3K4380 9990920780
130 | sh. Jitender HN, 760 Shivpuri Dindarpur Najafgarh Delhi | HR 14 K 5169 9582130444 -
110043 , .
131 | Sh. Sushil Kumar Jaat Mohallla Village Badusarai Delhi | HR 89 8480 QyE737L7174 |
110071 !
132 | Sh. Jagat Singh P- 118, 22 feet road ,sgm nagar faridabad | HR 30 |- 7042 9818119936
haryana, 121001
133 | Sh. Satish, H,No. 114, Village Molarband Delhi 110044 HR-51BE-3991 93 {4444 44
124 | Sh. Mohmad Tahir 2/23/24 Roshan Garden Old Kakraula | HR 77 A 3081 9ZGRIHO032
Road Najafgarh Delhi 110043 ;
7135 | Sh. Pawan Kumar H.N. 24 Nehru Garden New Roshanpura | HR 77 B 3685 9599362586 |
Najafgarh Delhi 110043
136 | Sh, Raju H.N. 134 Najafgarh Dindarpur Delhi 110043 HR 77 A 2745 9312456619 | ‘
137 | Sh. Virender Dahiya H.N. 35 Villa 18 Goela Khurd Chhawala | HR 77 A 1253 9355255535 |
Delhi 110071 ,
138 | Sh. Rahul WZ-8 Nangli Galib Janakpuri Delhi 1110058~ [ HR13Q 1702 89515 2504
139 | Sh. Sohan Lal H.N. 1754/8 Sangam vihar Near Asthal Temple | DL 1 LR 6307 9910454032 |
140 | Sh. Rajesh H.N. 50 Najafgarh Dindarpur Delhi 110043 HR 13 F 0308 9990920746
141 | Sh. Rahul, VPO Badli(72). Jhajjar Haryana 124105 THR-13P 9209 | 9582800141
142 | Sh. Yogender singh H.N. 308 old shiv Mandir delhi 110062 DL 1LS -8044 8700055905
143 | Sh.Pardeep Kumar, Dewru,TharuoldepurSonipat Haryana- | HR 20 AF-3732 8750100993
131001
144 | Sh.Aktar AliHLN. 70,Main “Gurgaon | HR13N 3327 | 9911051130
Road,Najafgarh,Dindarpur,Delhi-110043
145 | Sh. Samunder M-82,M Block Krishan Vihar.Poothkalan, Delhi- | HR 10 AH -2350 92133226060
110086
146 | Sh.Chand,Vill-Dodhwa,  Mohana,(181)Sonipat,Haryana- | HR 10 R -1175 9891605 L7
131001
147 | Sh. Rahil H.N. 97 Najafgarh Dindarpur Delhi 110043 HR. 77 B 7263 8745004344
148 | Sh.Devender,H.N. 53,near Shiy Mandir, Dindarpur, Dellu- HR 14- L- 3350 | 780100/ 44
110043
149 | Sh. Sukhbir Singh , HR 75 -A- 8604 | 9868465800
150 | Sh.Surender,H.N. 144,Dewru,Sonipat ,Haryana-131001 HR77 A -3761 9810980155 |
151 | Sh.  Jitender,H.N.-760,ShivPuriPh-IlDindarpur  Najafgarh | HR 13 G-3390 | 9582130444
Delhi-110043
152 | Sh.Daya Chand,F-40,F Block,shyam ViharPh- HR 14 1 -3087 9250955374
I,Najafgarh,Dindarpur,Delhi-110043 ;1
153 Sh Surcnder,H N. 144 Dcwru,Sompat,Hawana 131001 | HR10 W- 9660 l

Q810980155



i 154 | Sh.Sukhbir,H.N.»  59,Durga Park,Dindarpur.Najafgarh,Delhi- | HR 13]-1398 : WLOOUOELY
110043 :
155 | Sh.Pradeep Kumar,H.N.- 11,Nithari North West Delhi-66 HR 12 AK-0854 | 9278031556
156 [ ShGlobal  Eco ~ EngineeringRz9P  BlkNew — Roshan DL 1LAD-2812 | 9811205013 |
Pura,Najafgarh-llOUii? :
157 | Sh. Naresh Kumar, RZ-178A, X Block, New Roshan Najatgarh | HR-12W-3465 | 926015115
Delhi 110073 |
158 | Sh. Naresh Kumar M-87 Krishan Vihar Delhi 110086 HR13G 2773 | 70111689 14
150 | Bijan pal H.N. - 345 Harijan Basti Aya Nagar Delhl- 110047 HR72-E-0456 | 9899312817
160 | Sh. Manjeet .Near Dalal Tyre sole pana lakhan badli(72) | DL | LAD -4853 9810486490 |
haryana -124105 j
161 Sh. Rahul H.N. -15 Badli (72), Jhajjar Haryana - 124105 HR-13 -Q-7210 | 9873757174 |
162 | Sh. Sumit Kumar H.N. - 152 Block <D Najafgarh Dinpur Delhi | HR13-0- 5840 19821652000
-110043
| 163 | 5h. Jagveer, G-1135. Near - Saviirt School,Sangam  Vihar | UP 16 C] 0848 9968496507
;’ Mehrauli Delhi 110062 .
164 | Sh Sitaram, Mo6d Nemr Bhrat Shakei Public School Krishan | AR 13 Qlsau | OIEO121293
Vihar Delhi 110086
165 ﬁn%mwK&MOMdML%GNHMMRMHL&m%mlm7ﬂww8” 0178155621 |
Vihar, Devli Delhi 110060
166 | Sh. Jasheer Singh HN - 34 Roop Nagar Hari Naga"rh Part -3 HRIJ N 9739 T2I0802116
Jaitpur Delhi 110044
167 | Sh Rajender 1/29 B, Roshan Garden Najalgarh Deli 110047 HR77A-7930 | 8010290575 |
168 | Sh. Chandr Prakash D-92 Kaly Colony Budh Vihar Phase -2 | HR 13Q 2686 | 997950
Sultanpuri C Block Delhi 110086 ‘
169 | Sh. Pardeep 70/A Goyla Khurd Delin 110071 HR13P5530 | 8447086102
170 | Sh. Sonu D07 Kalu Colony Budh Vihar Phase -2 sultanpuri C | HR 130 8268 9999420015 |
Block Delhi 110086
171 | Sh. Bijan Pal H.N.- 345 Harijan Basti Aya Nagar Delhi-110047 | HR-13-P-2510 | 989932415 |
! 172 Sh. Narender Singh V.p.0, - Jahangirpur Near Bharna Kuna | HR-BY-755¢6 9810434127

| Jhajjar Haryana -124103

9278019885 |

9312457514 |

9810244076

§ 9810244024

‘)Qiﬁﬂnim

9810244626

9910561152

FA99504500 4

| 182 | Sh. Vinod Kumar HN - 84 harijan mauhils Aya nagar dellij-
. 110047

HR 72-E-2337

173 | Sh. Satish Kumar Pana Bhokaran chhara (17)Jhajjar Haryana | HR -13-1- 6562
-124504
174 | Sh.Harun 284/4 Chattarpur Extension Delhi- 110074 | UP20AXS879 |9
175 | $h. Rajesh HN. - 193 Bohar part(68), rohtak haryana - | HR 12 AF -0737
124021 SRS D ot
176 | Sh. Rajesh H.N. - 192 Bohar part(68), rohwak haryana - | HR 12 ~2-6026
124021 sl
177 | Sh. Rajesh H.N. - 193 [Rohar part(68), rohtak hLaryana - | HR 17 AK 5453
124021
178 | Sh. Rajesh H.N. - 193 ,Bohar part(68), rohtak haryana - | HR 12 ~1-9402
124021 e ;
179 | Sh Sunder H.N. - 64 harijan mauhlla aya nagar delhi-110047 | HR 13-M-2140
E 180 | Sh. Sunder Lohia H.N. -134 mangu mauhlla ghitorni village | HR 13-Q-4492 |
J delhi-110030
181 | Sh. Shyam Chand H.N.- 01 phase -05 aya nagar delhi -110047 | HR 13-P-5293

0809030204
9810613102 |

e o = S E——



Delhn -110043

§ =
Ut
183 | Sh. Manoj kumar,H.N.-432 harijan mauhlla aya nagar delhi - | HR -72-6-3422 7530900158
110047 ;
184 | Sh. Ankit kumarH.N.- A/54 phase -05 .aya nagar delhi - | HR 13-L-0649 9899881919 |
110047
185 | Sh. Dalbir Singh E- 143 , chattarpur extension Lhattm;nn | BLITAC 1110 9873821854 |
delhi-110074 |
186 | Sh. Vijay Singh 34/13 near covler Idumy jonapur dethi - | HR 13 1-6214 991107 (051
110047
187 | Sh. Anoop Singh H.N. - 180 bahamnola jhajjar, haryana - | HR -14 7204 | 8700150504
124105 ‘
188 | Sh. Naresh ,Nakipur (27).bhiwani ,haryana -127201 HR 18-C- 9025 989@5:‘%’1“1’5%??
189» 1 Sh, Satya dev H.N. - 05 near talab jonapur delhi-110047 HR 55-AC-3655 9910"'3'['%"”
190 | Sh. Jai bhagwan Janagirpur(265), jhajjar tla:yan‘iwm{é4if}4 | HR-14°L-1538 98116614¢ l) !
191 | Sh. Ashok kumar Vpo dhaur (110) Jhajjar harydua -124201 | HR-77-B-5170 wg *)H? 1341290 |
192 | Sh. Raju Ambavat HN. -~ 96 ladrey mauhila jonapur dethi - | HR-26-DA-0023 | 956065 s74 ;
110047
193 | Sh. Balwan Kansala (49).rohtak haryana - 124406 HR-13-1-7350 | 0540080055 |
194 | Sh. Pardeep, 70/A, Goyla Khurd South West Delhi 110071 HR-13L-4470 8447086102 }
195 | Sh. Aniket Kumar H.N. A/54 Phase 5 Aya Nagar Delhi 110047 | HR 55 AG 5856 98998814919 !
196 | Sh. Moolchand Dhakala {223) Ihajjar, lhwdna 1241[)@ HR 14 Q "6‘)1 ‘)311 075585 5 |
. 197 | Sh. Ravi Kumar H.N. 440 near fitter H(lmy mnamu dethi UP 16CF-1538 | 9891780079
110047
198 | Sh. MahavirBaba mauhilla aya nagar delhi - 110047 [ HRS5AC3I17 | 99112255 598
199 | Sh. RohtashH.N. -67 harijan mauhlla Aya nagar dplhx -110047 | HR72E 0236 9811‘{"&’&.]1J7 i
200 | 5h. Dalbir Singh E- 143 , chattarpur extension chal,tdrpur HR13M-2648 Q873821851 |
delhi-110074 |
201 [ Sh. Ashok H.N. - 210 Karsola, jind Haryana - 126101 | HR- 10Q-9976
202 | sh. Anil Gulia Shop No. -24 Rajasthan Highway Service CHR-13L-6025 |
Station Old Delhi Gurgaon Road kapashera New Delhi -
1110037 VO e Lo ‘
203 | M/s Onsite Rentals Services Pvt, Ltd.H.N. - C-128, Preet vihar | Dl-1 LY-7348 9810084824 |
Delhi -110092
204 | Sh. Mohit Khatana H.N. -01 , Khatana Market Sultanpur. HR-51BX-7228 | 7835821256 |
Mehrauli Delhi - 110030
205 | Sh. Sagar P.0. Rawata galipur Delhi -110073 HR-13P-8252 9990957432
206 | sh. Yaspal H.N. - RZ - 26-B Sainik Enclave part-l haroda I HR-13]-2217 971481457 |
* kalan Delhi - 110072 |
207 | Sh. Govind RanaH.N, 01 , New Ro::hanpum Vzlldgc Nd)di‘ydﬁ; >>>>>> HR 13 M 7173 9717125421
Delhi-110043 i
208 | Sh. Govind RanaH.N.-01, New Roshanpura Village, Najafgarh | HR 13]7630 9717125421
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JAL BOARD, GOVT. OF N.C.T OF DELHI

OFFICE OF THE EXECUTIVE ENGINEER (SOUTH)-111 =
GREATER KAILASH-I, NEW DELHI-110048

Telephone N0.29233037
Wﬁaﬁ:mmﬁ,wwﬁqﬁaﬁaaﬁgﬁmmﬂ

No. DIB/EE(S)-111/2021/ S0 1. dated 17.05.2021

Member Secretary

Delhi Pollution Control Committee Govt. of NCT of Delhi
4" and 5™ Floor, ISBT Building, Kashmere Gate,
Delhi-110005

Sub: Compliance of Hon’ble NGT Order dated 07.01.2021 in O.A. No. 300/2020 in
the matter of Tilak Ra j & Ors. Versus GNCTD & Ors”

Ref: Letter No. DPCC/’CMC—H(OA-BOO/Zf)Zl)/202 1/628-29 dated 22.02.2021
Reminder -1 No. DPCC/CMC—II(OA~300/202I)/202_1/848A dated 24.03.2021

individuals/Agencies/ Firms/Companies for the collection, Transportation and Disposal of
Septic Tank waste at DJB designated point (Copy placed as Annexure-A). There is 06 DJB
designated disposal location nearby Sangam Vihar area i.c (i) SPS EPR colony (ii) SPS Pul
Pahladpur (iii) SPS East of Kailash (iv) STP/SPS Mehrauli, (v) SPS Arjun Nagar (vii) SPS
Dakshinpuri where septic tank waste may be disposed in past.

Further, DJB has already been requested to SDM (Saket) and SHO vide this office
letter No. DIB/EE(S)-I11/2020/2659 to 2665 dated 06.11.2020 to issue necessary directions
to concerned for taking action under provision of environmental act. to avoid unscientific
dumping of sewage by tractors/vehicles of the septic tank cleaners at Sangam Vihar, Deoli
Constituency, AC-47, New Delhi-80. (Copy placed as Annexure-B)

In this regard, EE(South)-1I1, DJB along with concerned Zonal Engineer Sh. Prem
Singh was visited the location on 18.03.2021 & no disposal of the septic tank waste
found/noticed on the ground at mentioned location  i.e K-II, Harijan Basti, Jile Singh
Farm, Sangam Vihar, New Delhi-80. Same was telephonically discussed with petitioner &
he also confirmed that presently no disposal of septage waste is being done at site.

)

Encl: As above d \ L
(L.L.Meena) ) \\’

EE(South)-III
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